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Government ReSIdential Accommoda· 
tion 

S325. Shri M. L. SoDdbl: Will the 
:Minister of Works, Hou.siDc I.IlIl SUP-
ply be pleased to state: 
(a) the amount ot expenditure in· 

curred on the construction Of Govern-
ment residences for the period from 
1964 to 1967; and 

(b) what portion of this amount had 
been spent on Quarters ot Type V and 
above and what portion on Quarters 
of Type I to IV? 

The Deputy Minister In the MiDis-
try of Works, HOUSing and Supply 
(Shri Iqbal Singh): (a) and (b). The 
information is being collected and will 
be. laid on the Table of the Houae. 

Hostel Accommodation in Delhi 

3326. Shri M. L. Sondhi: Will the 
Minister of Works, HOusing and Sup-
ply be pleased to state: 

(a) whether it is a fact that hostel 
accominodation which is purely of a 
temporary nature and which is meant 
for allotment to offi'Cials in dire need 
has been allotted to certain officials on 
a permanent basis in Delhi; and 

(b) if so, the reasons therefor? 

The DePUty Minister In the MJnJs· 
try of Works, HOUSing aDd Supply 
(Shri Iqbal Singh): (a) and (b). Hostel 
accommodation is provided to Govern-
ment officials who are likely to get 
regular accommodation quickly but 
are very mUch in need of temporary 
accommodation and apply for it to tide 
over the transitory period. If any 
hOstel ~  is found surplus 
after meeting the requirements of 
wch officials, the same is provided to 
other needy Government officials and 
they are required to vacate it as soon 
as they get regular accommodation. 
Incentives to TObacco Growers 
1327. Shri B. K. Duehowdhury: 
Will the Minister of FInance be pleas-
ed to state: 
. (a) the net revenue earned from 
Toblrcco growers in 1964-65, 1965-88, 
1966-67, State-wise and facilities given 
by way' ot loan, improved seeds to 
those growers, State-wise; 

(b) whether Government proposed 
to fix up standard price for tobacco 
and collect all marketable TobaCCO 
produce through State Trading Cor-
poration or like the FOOd Corporation 
ot India in view of heavy margin of 
profit normally earned by Traders and 
Exporters of Tobacco; 

(c) what incentives Government 
propose to offer to Toba'Cco growers 
and increase their ~ and 

(d) the revenue earned from the 
Tobacco growers of Cooch-Behar diS-
trict in West Bengal in 1964-65 1965-60 
and 1966-67? ' 

The Deputy Prime MInister and. 
MInister or Finance (Shri MorarJI 
Desai): (a) to (c). The information is 
being collected and will be laid On the 
table of the Lok Sabha. 

(d) The revenue earned from the 
tobacco growers of CoaCh-Behar Dis-
trict in West Bengal in 1964-65, 11165-
66 and 1966-67 is given below: 

Revenue realised trom GrOWeT'6 
of Coach-Behar District 

Year 

1964-65 
1965-66 
1966-67 

3328. 

• 

Rupees 

2146 
3313 
2640 
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AlIocatiODa tor pUDjab'. Fourth Plan 

3329. Shri Ram K1ahan: Will the 
Minister ot Plamling be pleased to 
.tate: 

(a) whether it is a fact that higher 
allocations tor the  Fourth Five Year 
Plan have been demanded by the 
Punjab Govenment; and 

(.b) it so, the reactiOn ot Govern-
lIIlent thereto? 

The Minister of PIaDnln" Petroleum 
UId Chemleals and Soeial Weltare 
. (Shri ABDka Mehta): (a) NO, Sir. 
After di!CUlsiOn with the tormer State 
Chief Minister in November, 1988 and 
based on the financial resources as then 
forecast, the State's Fourth Plan out-
lay was agreed at Rs. 280 crores. Since 
then, no communication has been 
received trom the State Government 

seeking an increase in the size of the 
State's Fourth Plan outlay. 

(b) Does not arise. 

Unauthorised colonies In Delhi ull 
New Deihl 

3330. Shri Yajna Datt Sharma: 
Shrt A. B. Vajpayee: 
Shrt S. S. Kothari: 
Shri Raghuvlr Singh Sbastri: 
Shri Prakash Vir Shastri: 
Shrt Arjun Singh Bbadoria: 
Shri Shiv Kumar Shastri: 
Shrt Ram Avtar Sharma: 
Shri Buam Chand Kachwal: 
Shri Ram Gopal ShaIwale: 
Dr. Surya Prakt.sh Purl: 
Shrl Onkar Lal serwa: 

Will the Minister of' Worlnl, RoUS-
ing and Supply be pleased to state: 

(a) whether it is a !act that Gov-
ernment had convened a high-level 
conference to discuss the question of 
the future of unauthorised colOnies in 
Delhi and New Delhi;. and 

(b) if so, the main pOints disCUllled 
and decisions taken in the matter? 

The Deputy MinIster In the M1nla. 
try of Workll, BODllinc aDd 8uPJll7 
(Shri Iqbal Singh): (a) and (b). 
Yes. the question of unauthorised 
colonies was reviewed at a meeting 
held by the Minister of Works, Hous-
ing and supply on the 22nd April, 1987 
and the following decisions were 
taken: 

0) Only those unauthorised ~ 

structions should be regularised whieh 
were put up before lst September, 
1962; i.e. the date of the coming into 
force ot the Delhi Master Plan and 
which were not situated on lands ear-
marked 'Green' or for rOads or com-
munity facilities, etc. and which could 
be fitted into the approved layout and 
service plans of the area. 

(ii) The Delhi Municipal Corpora-
tiOn and the Delhi Development 
Authority shOUld draw up and imple-
ment redevelopment plans for the 




